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(i) Satus of implementation of recommendations contained in the
Thirty-first Report of Department-related Parliamentary Sanding
Committee on Information Technology

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY AND THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING (SHRI MILIND DEORA): Sir, | make a statement
regarding status of implementation of recommendations contained in the Thirty-first
Report of the Department-related Parliamentary Standing Committee on Information
Technology (2012-13) pertaining to the Department of Telecommunications.
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SHRI RAMA CHANDRA KHUNTIA (Odisha): Sir, | would like to associate
myself with this issue.

SHRI D. RAJA (Tamil Nadu): Mr. Deputy Chairman, Sir, while associating myself
with this issue, | would like to draw the attention of the House to this important
issue. Sir, the Pension Parishad is a nationwide campaign. They are holding a dharna.
Thousands of women and men are sitting on a dharna. Elderly people are the most
vulnerable and marginalized section of our society. They need protection in the absence
of a universal social security. Sir, the pension scheme is one of the best schemes
and it should be made universal. The money given by the Centra Government will
have to be enhanced. The hon. Minister, Shri Jairam Ramesh is very sympathetic
towards this cause. He is a very able Minister. | hope he will respond to it and
consider their demands.

MR. DEPUTY CHAIRMAN: Yes, al of you are associating yourselves with
it. Shrimati Rajani, Dr. Sadho, Shri Narayanan, Dr. Seema are associating themselves
with this issue.
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SHRI C.P. NARAYANAN (Kerala): Sir, | associate myself with the issue raised
by the hon. Member.
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SHRI ANIL DESAI (Maharashtra): Sir, | associate myself with the issue raised
by the hon. Member.

DR. T.N. SEEMA (Kerala): Sir, | also associate myself with the issue raised
by the hon. Member.

DR. NAJMMA A. HEPTULLA (Madhya Pradesh): Sir, there should be no
discrimination against men and women. It should be equal. It should not be 50

and 55. If it is 55 for men, it should be the same for women.

DR. BHARATKUMAR RAUT (Maharashtra): Sir, it is shameful for the nation
that the old people have to come from different parts of the country to Delhi to
ask for fulfilling a meagre demand, which is a legitimate and natural demand. So,
we should all denounce what is happening.
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Recent attacks on Hindus in Bangladesh
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